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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE. 

O.A. NO. 162/2024 

Pramod Dhanraj Khursange       …Applicant 

V. 

District Collector, Nagpur  & Ors.       …Respondents  

 

REPORT ON BEHALF OF RESPONDENT NO.13 SEIAA 

 

This report is filed based upon the records available with this office. This report is being 

submitted in compliance to the Hon’ble Tribunal’s directions dated 25-11-2024, 18-11-2024 

and 13-09-2024.  

1. In the present original application, the Applicant is praying for setting aside of the 

draft District Survey Report prepared by the District Collector / District Mining 

Officer, Nagpur and other prayers. The said prayer cannot be granted by this Hon’ble 

Tribunal because this is an original application and not not an appeal.  

2. The applicant has alleged that the sand mining work is being undertaken without the 

grant of environmental clearance for the said work. In reply, it is submitted that the 

SEIAA has granted 22 fresh ECs on 02-02-2024 to the District Mining Officer, 

District Collector Office, Nagpur. Copy of the said 22 ECs is collectively annexed 

as Annexure 1. 

1059



3. In addition to the above, previously, SEIAA had granted 18 ECs in the year 2023, 

the validity of those ECs was expiring on 04-01-2024. The work as per said ECs 

could not be executed as new policy was introduced in April 2023 and there was less 

time for auction process and to complete other preparations for sand depot which 

could not be completed within time. Therefore the DMO, District Collector, Nagpur 

made application to SEIAA for revalidation of the said ECs. The application for 

revalidation was made within the validity period of those ECs. The approved mining 

plan was also valid when the revalidation application was made.  

4. The District Collector submitted that the mining plans are approved by the competent 

authority, the area, proposed depth of excavation, quantity of excavation are same as 

mentioned in the first EC application. The Collector also confirmed that no illegal 

sand excavation was observed in those sand ghats.  

5. SEIAA noted that the Collector has obtained extension of the mining plans, and the 

revised mining plans were valid upto 30-09-2024 and therefore they have requested 

to extend the validity of the environmental clearances. Accordingly, SEIAA decided 

to extend the validity of the EC of sand ghats upto 30-09-2024.  

Copy of the 274th SEIAA minutes of meeting held on 8th January, 2024 and the 

revalidated EC letter dated 01-02-2024 is collectively annexed as Annexure 2. 

6. SEAC and SEIAA have considered the District Survey Report which was prepared 

by the DMO, District Collector Office, Nagpur while grant of the above mentioned 

ECs. The said DSR has been prepared as per prevailing notifications, guidelines, 

rules, OMs.  

7. The Applicant has further alleged that the DSR has not been approved by SEIAA. 

As per the EIA Notification, 2006 and the subsequent notifications issued by the 
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MoEF&CC, the MoEF&CC has not issued directions to SEIAA to approve the DSR. 

The cases on which the applicant is harping, in none of those cases, Government of 

Maharashtra was a party respondent. Therefore, it is wrong to say that those 

directions are applicable to the State of Maharashtra and therefore Maharashtra 

SEIAA is bound by those directions, and that the Maharashtra SEIAA is not 

approving DSR consequent to those directions.  

8. Moreover, the view taken by the Hon’ble Tribunal in the cases of Prabhat Mohan 

Pandey v. State of Madhya Pradesh, was limited to the state of Madhya Pradesh and 

not pan India and certainly not applicable to the State of Maharashtra.  

9. The two MoEF&CC notifications dated 15th January, 2016 and 25th July, 2018, 

which the applicant is relying upon, predate the directions issued by this Hon’ble 

Tribunal in Satendra Pandey v. MoEF&CC, which was issued on 13th September, 

2018. The Hon’ble Tribunal in Satendra Pandey v. MoEF&CC, issued directions to 

the MoEF&CC. However, subsequent to those directions, MoEF&CC has not issued 

any directions to the Maharashtra SEIAA for approval of the DSRs.  

10. SEIAA scrutinizes the applications for EC for sand mining by going through the 

DSR, the DSR is considered, but SEIAA does not approve the DSR as there is no 

mandate given by the MoEF&CC to the SEIAA to approve the DSR. For DSR 

approval mechanism, the appropriate authority is the Department of Geology and 

Mines, Government of Maharashtra.  

11. It is submitted that SEIAA by following the due process as per the EIA Notification, 

2006 and the OMs and notifications issued by MoEF&CC from time to time, has 

granted the ECs. There are no procedural lapses in grant of the said EC. 
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12. SEIAA reserves the right to file a reply to the present original application, if needed 

in addition to this report. This Respondent will abide by any directions and orders of 

this Hon’ble Tribunal.  

 

Mumbai 

Date : 07-01-2024                                                                       

       

                                                                    Dattatray Suryakant Bhalerao 

                                                                      Scientist I & Deputy Secretary, 

        Environment and Climate Change Department, 

                                                                     Government of Maharashtra 
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455311/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH110688
2. File No. SIA/MH/MIN/455311/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Gosewadi - A
Sand Ghat over an extent of 4.80 ha. at
Gut No. 285, 286, 287, Village-
Gosewadi, Taluka- Soaner, District-
Nagpur, Maharashtra by District Mining
Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC24B001MH110688     File No. - SIA/MH/MIN/455311/2023    Date of Issue EC - 02/02/2024        Page 1 of 15
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Darade , I.A.S.
Designation: Member Secretary
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Signature Not Verified
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455312/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH137320
2. File No. SIA/MH/MIN/455312/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Nayakund
sand spot over an extent of 1.62 ha at
Pench River Bed Gut. 33 Part, 34 Part
Village Nayakund, Tehsil Parseoni,
District Nagpur, Maharashtra by District
Mining Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC24B001MH137320     File No. - SIA/MH/MIN/455312/2023    Date of Issue EC - 02/02/2024        Page 1 of 15
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Digitally signed by: Shri Pravin C.
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Designation: Member Secretary
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Signature Not Verified
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455313/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH142071
2. File No. SIA/MH/MIN/455313/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Khapapeth
sand spot over an extent of 3.75 ha at
Kanhan River Bed Gut No. 284 Part,
Village Khapapeth, Tehsil Saoner, District
Nagpur, Maharashtra by District Mining
Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC24B001MH142071     File No. - SIA/MH/MIN/455313/2023    Date of Issue EC - 02/02/2024        Page 1 of 17
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455314/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH125469
2. File No. SIA/MH/MIN/455314/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Pardi K Sand
Ghat over an extent of 4.5 ha. at Kanhan
River Bed Gut No. 153, 146 Part Village
Pardi K, Taluka Parseoni , District
Nagpur, Maharashtra by District Mining
Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC24B001MH125469     File No. - SIA/MH/MIN/455314/2023    Date of Issue EC - 02/02/2024        Page 1 of 15
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455315/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH190646
2. File No. SIA/MH/MIN/455315/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Raiwadi Sand
Ghat over an extent of 2.25 ha. at Kanhan
River Bed Gut No. 190 Village Raiwadi,
Taluka Soaner, District Nagpur,
Maharashtra by District Mining Officer,
Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455317/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH146680
2. File No. SIA/MH/MIN/455317/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Saholi (A)
Sand Ghat over an extent of 1.6 ha. At
Kanhan River Gut No. 15 part, 16, 17, 18
Village Saholi (A), Taluka Parseoni,
District Nagpur, Maharashtra District
Mining Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455318/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH137538
2. File No. SIA/MH/MIN/455318/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Temburdoh
sand spot over an extent of 1.80 ha at
Kanhan River Bed Gut no. 279, 274 and
Old Gaonthan Part, Village Tembhurdoh,
Taluka Saoner, District Nagpur,
Maharashtra by District Mining Officer,
Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455319/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH138374
2. File No. SIA/MH/MIN/455319/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for  Bina sand
spot over an extent of 4.9 ha at Kanhan
River Bed Gut No. 57/1, 57/2, part 56, 53
part, Village Bina, Taluka Kamptee,
District Nagpur, Maharashtra, District
Mining Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455320/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH115385
2. File No. SIA/MH/MIN/455320/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Yesamba
Sand Ghat over an extent of 1.057 ha. at
Pench River Gut No. 207 part,  Village
Yesamba, Taluka Parseoni , District
Nagpur, Maharashtra by District Mining
Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455321/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH157036
2. File No. SIA/MH/MIN/455321/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Neri sand spot
over an extent of 4.859 ha at Kanhan
River Bed Gut No. 217, 219, 220, 221
223, 224 part Village Neri, Taluka
Kamptee, District Nagpur, Maharashtra,
District Mining Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455323/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH172609
2. File No. SIA/MH/MIN/455323/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Waghoda
Sand Ghat over an extent of 4.92 ha.  at
Pench River Gut No. 127 Part  Village
Waghoda, Tehsil Parseoni ,  District
Nagpur, Maharashtra by District Mining
Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455324/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH110794
2. File No. SIA/MH/MIN/455324/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Mouda
(Chiknaghat) Sand Ghat over an extent of
3.83 ha at Kanhan River Bed Juna Gut
No. 542,541 and 543 part, Village Mouda
(Chikna Ghat), Taluka Mouda, District
Nagpur, Maharashtra, District Mining
Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455327/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH191409
2. File No. SIA/MH/MIN/455327/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Juni Kamptee
(Gadeghat) Sand Ghat over an extent of
3.6 ha. at Kanhan River Gut No. 230 part,
241/2 Part, Village Juni Kamptee
(Gadeghat), Taluka Parseoni, District
Nagpur, Maharashtra by District Mining
Officer, Nagpur.

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455328/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH187048
2. File No. SIA/MH/MIN/455328/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Dahadi Sand
Ghat over an extent of 1.05 ha at Kanhan
River Bed Gut No. 107 (Part), 108, 120,
110, 111, Village Dahadi, Taluka Mouda,
District Nagpur, Maharashtra, District
Mining Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455329/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH171803
2. File No. SIA/MH/MIN/455329/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Palora sand
spot over an extent of 2.40 ha at Pench
River Bed Gut no. 102 Part, 99, 43 Part,
Village Palora, Taluka Parseoni, District
Nagpur, Maharashtra by District Mining
Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455330/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH170812
2. File No. SIA/MH/MIN/455330/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Mahalgoan A
Sand Ghat over an extent of 2.28 ha at
Sur River Bed Gut No. 261 (Pimpalgaon),
23 (Part), 24, 25, 26 (Part), Village
Mahalgoan Taluka Mouda, District
Nagpur, Maharashtra, District Mining
Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455331/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH195879
2. File No. SIA/MH/MIN/455331/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Pipla Sand
Ghat over an extent of 2.42 ha. at  Pench
River Gut No. 353 Part, 354 Part  Village
Pipla, Taluka Parseoni,  District Nagpur,
Maharashtra by District Mining Officer,
Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455332/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH110156
2. File No. SIA/MH/MIN/455332/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Mahalgaon B
sand spot over an extent of 1.92 ha at Sur
River Bed Gut. No. 373, 368, 387, Village
Mahalgaon B, Tehsil Mouda, District
Nagpur, Maharashtra, District Mining
Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 1 of 15

1330



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 2 of 15

1331



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 3 of 15

1332



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 4 of 15

1333



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 5 of 15

1334



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 6 of 15

1335



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 7 of 15

1336



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 8 of 15

1337



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 9 of 15

1338



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 10 of 15

1339



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 11 of 15

1340



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 12 of 15

1341



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 13 of 15

1342



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 14 of 15

1343



EC Identification No. - EC24B001MH110156     File No. - SIA/MH/MIN/455332/2023    Date of Issue EC - 02/02/2024        Page 15 of 15

Digitally signed by: Shri Pravin C.
Darade , I.A.S.
Designation: Member Secretary
Date and Time: 2/2/2024 5:58:20 PM

Signature Not Verified

1344



 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455333/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH180603
2. File No. SIA/MH/MIN/455333/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Singardip
Sand Ghat over an extent of 3.45 ha. at
Kanhan River Gut No. part 81/1, 81/2, 82,
Village Singardip, Taluka Parseoni,
District- Nagpur, Maharashtra by District
Mining Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455334/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH186230
2. File No. SIA/MH/MIN/455334/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Mohkhedi
Sand Ghat over an extent of 4.90 ha. at
Gut No. 116, 117, 118 adjacent part
Village Mohkhedi, Tehsil Mouda, District
Nagpur, Maharashtra, District Mining
Officer, Bhandara

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455335/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH118076
2. File No. SIA/MH/MIN/455335/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Saholi (B)
Sand Ghat over an extent of 2.50 ha. At
Kanhan River Gut No. S.No. 104
part,108/2, 109/2, 110/2, 112/3, 113/2,
115/2, 116/2 part Village Saholi (B),
Taluka Parseoni , District Nagpur,
Maharashtra by District Mining Officer,
Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), MAHARASHTRA)

To,

The District Mining Officer
OFFICE OF DISTRICT COLLECTOR,NAGPUR
Ravindra Nath Tagore Marg, Civil Lines, Nagpur  -440001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIN/455336/2023 dated 14 Dec 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001MH110100
2. File No. SIA/MH/MIN/455336/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Environment Clearance for Chikna-A
sand spot over an extent of 3.2 ha at
Kanhan River Bed Gut No. 9, 10, 11
Village Chikna-A, Taluka Kamptee,
District Nagpur, Maharashtra, District
Mining Officer, Nagpur

7. Name of Company/Organization OFFICE OF DISTRICT
COLLECTOR,NAGPUR

8. Location of Project MAHARASHTRA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/02/2024

(e-signed)
Pravin C. Darade , I.A.S.

Member Secretary
SEIAA - (MAHARASHTRA)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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